INCOME TAX APPELLATE TRIBUNAL
JAIPUR BENCH, JAIPUR

CONSTITUTION FOR THE PERIOD FROM 17.08.2026 TO 21.08.2026

Egnch Court Room Jaipur Benches,
‘A’ 01 Shri TR Senthil Kumar, JM &
Shri Prakash, AM
‘B’ 02 Smt. Annapurna Gupta, AM &
Shri Kuldip Singh, JM
‘SMC’ 02 Smt. Annapurna Gupta, AM &
Shri Kuldip Singh, JM

BENCH ‘A’ WILL NOT FUNCTION FROM 17.08.2026 to 19.08.2026

CONSTITUTION FOR THE PERIOD FROM 24.08.2026 TO 28.08.2026

Bench Court Room Jaipur Benches,

‘A’ 01 Shri TR Senthil Kumar, JM &
Shri Prakash, AM

‘B’ 02 Smt. Annapurna Gupta, AM &

> Shri Kuldip Singh, JM

‘SMC’ 01 Shri TR Senthil Kumar, JM &
Shri Prakash, AM

Jaipur

Date : 14.08.2026

Note: Jaipur Benches will function in hybrid mode on Webex platform and the joining
links for the respective Benches are as under :-

' Court No. Meeting Number Password
01 26421585786 1101
02 i 26410021382 3692

%&ssistam Registrar




INCOME TAX APPELLATE TRIBUNAL, JAIPUR

CAUSE LIST OF A BENCH FOR 20-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE TR SENTHIL KUMAR, JUDICIAL MEMBER

MODE HYBRID/PHYSICAL (CISCO-WEBEX MEETING NUMBER 26421585786 AND

AND HON'BLE PRAKASH, ACCOUNTANT MEMBER

IN COURT ROOM 1

PASSWORD 1101

Assmt.

Srl| Appeal Number Year Assessee Name Counsel
PR [A] RAJASTHAN MEDICARE RELIEF SOCIETY GOVT BDM | Sh.Amav Jariwala,
HOSPIAL CA (Through V.C.)
2 [ITA 1417/IPR/2025 [2022-23 | [A] MANISH JAIN
3 [ITA 1420/IPR/2025 [2011-12 |[A] RAM SEDU
4 [ITA 1451/IPR/2025 [2018-19 | [A] SH. TARACHAND GUPTA
5 [ITA 1804/IPR/2025 [2019-20 | [A] ASHA GARG None
6 ITA 89/JPR/2026  [2025-26 |[A] SHRI HARI GAUSHALA SAMITI INDRAPURA
7 [ITA 159/IPR/2026 [2021-22 | [D] MANISH BHAGARIYA
8 [ITA 211/JPR/2026 [2017-18 | [A] GAURAV GOYAL A Rapt e
Advocate
9 [ITA 342/IPR/2026 [2018-19 |[A] JUHARMAL DEEP CHAND NAHTA None/Adj:pp“catio
SHRI VINOD
10[ITA 351/JPR/2026 [2017-18 | [A] AMBER THEATRES PRIVATE LIMITED KUMAR GUPTA,
CAi
11|ITA 549/JPR/2026 [2026-27 |[A] MATRI CHHAYA CHARITY TRUS
12|ITA 550/IPR/2026 [2026-27 | [A] KAUSHALAM FOUNDATION
13|ITA 554/JPR/2026 |2026-27 | [A] GRAMIN YUVA VIKAS SANSTHAN
14[ITA 555/IPR/2026  [2026-27 |[A] —do-

‘EVAssistant Registrar
vl 14—Aug-2oﬁ
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r INCOME TAX APPELLATE TRIBUNAL, JAIPUR

CAUSE LIST OF A BENCH FOR 21-AUGUST-2026 (FRIDAY)

BEFORE HON'BLE TR SENTHIL KUMAR, JUDICIAL MEMBER
AND HON'BLE PRAKASH, ACCOUNTANT MEMBER

IN COURT ROOM 1

MODE HYBRID/PHYSICAL (CISCO-WEBEX MEETING NUMBER 26421585786 AND PASSWORD 1101

Srl Appeal Number Assmt. Year Assessee Name

Counsel

1 |MA 56/JPR/2025 2015-16 | [A] MAHENDRA KUMAR SANADHYA

2 IMA 57/JPR/2025 |2018-19 | [A] MITALI GUPTA SHAIKH

ssistant Registrar
14-Aug-2026

@f#

&



MODE HYBRID/PHYSICAL (CISCO-WEBEX MEETING NUMBER 26410021382 AND PASSWORD 3692

B

INCOME TAX APPELLATE TRIBUNAL, JAIPUR

CAUSE LIST OF B BENCH FOR 17-AUGUST-2026 (MONDAY) i

BEFORE HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND HON'BLE KULDIP SINGH, JUDICIAL MEMBER

IN COURT ROOM 2

Appeal Number

| Assmt. Year

Assessee Name

Counsel

1]

IT(SS)A 20/JPR@025'2020-21 [A

MAHESH KHANDELWAL

Sh. Harsh Poddar, Adv

]
-2 IT(TP)A 1/JPR/2023 2017-18 [A] MIKUNI INDIA PRIVATE LIMITED | Sl sl |
| 3 | ITA 719/JPR/2025 2025-26| [A] PARIVAAR CHARITABLE AUTISM TRUST (PACT) | toe
| 4 | ITA720/IPR/2025 2025-26/ [A] PARIVAAR CHARITABLE AUTISM TRUST (PACT) None
5 | ITA 1078/JPR/2025 2017-18 [D] L.K. ENTERPRISES " et of i, AR
' 6 | ITA 1123/IPR/2025 2018-19 [A] NAJRUDDIN B SIS ST A
' 7 | ITA 1206/IPR/2025 2017-18| [A] P R ENTERPRISES P,
"8 | ITA 1214/JPR/2025 2019-20| [A] MANPHOOL SINGH Sh. Nt Merotiya, A
"9 | ITA 1215/JPR/2025 2019-20] [A] MANPHOOL SINGH [0 run o |
|10 | ITA 1463/IPR/2025 2013-14 [A] DHANDEEP CONCRETES A
|11 | ITA 1464/JPR/2025 2014-15 |A] DHANDEEP CONCRETES T |
12 | ITA 1465/JPR/2025 2015-16 [A] DHANDEEP CONCRETES Se——
13| ITA 1466/JPR/2025 2016-17 |A] DHANDEEP CONCRETES ETe
|14/ ITA 1467/JPR/2025 2017-18 [A] DHANDEEP CONCRETES e
15| ITA 1468/JPR/2025 2018-19 [A] DHANDEEP CONCRETES [ sn Toron i,
15 ITA 1469/JPR/2025 2019-20 [A] DHANDEEP CONCRETES s o |
17| ITA 1762/1PR/2025 2016-17 [D] DHANDEEP CONCRETES Sh.Tarun i), CA
18 | ITA 1763/JPR/2025 2013-14 [D] DHANDEEP CONCRETES ) EEEEE
19| MA 19/JPR/2022  2012-13] [A] SHRI RAJU LAL MEENA T s asnamonn |
120 MAS51/JPR/2023  2009-10 [A] RAJESHWAR SHARMA S Ao Kamar Kanodis, h|
21| MAS53/IPR/2025 2023- 24i [D] PORWAL YUVAK SANGH KOTA | e
! 22| MAS55/PR/2025  NA | [D] TREHAN SEVA BHARTI CHARITABLE TRUST | R Tl o4 e

Fpp sistant Regs r

14-Aug-



INCOME TAX APPELLATE TRIBUNAL, JAIPUR

CAUSE LIST OF B BENCH FOR 18-AUGUST-2026 (TUESDAY)

BEFORE HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND HON'BLE KULDIP SINGH, JUDICIAL MEMBER

IN COURT ROOM 2

MODE HYBRID/PHYSICAL (CISCO-WEBEX MEETING NUMBER 26410021382 AND PASSWORD 3692

Sl Appeal Number Assmt. Year ’ Assessea Name Counsel
1 | ITA434/JPR/2025 | 2015-16 |[A] HAJARI LAL None
! 2 | ITA591/1PR/2025 | 2011-2012 | [A] BISHNOL BROTHERS HOTELS AND RESORTS PRIVATE LIMITED | sh. visey Goyal, Prony
|3 | ITA 592/1PR/2025 | 2012-2013 | [A] BISHNOI BROTHERS HOTELS AND RESORTS PRIVATE LIMilr'I:EiD Sh. Vinay Goyal, Proxy
4 | ITA593/JPR/2025 | 2013-2014 | [A] BISHNOT 1 BROTHERS HOTELS AND RESORTS PRIVATE LIMITED| < ey Gl iy
5 | ITA 1030/JPR/2025 = 2017-18 |[A] BEAWAR URBAN COOPERA‘!‘IVE BANK LTD e A _
| 6 | ITA 1303/JPR/2025 | 2017-18 |[A] DURGA SHANKAR BARETH o ‘;g,;;;;\j'; .
| 7 | ITA1388/JPR/2025 | 2018-19 | [A] KEWAL CHAND JAIN ] T Ko (o
'8 | ITA831/IPR/2026 | 202627 | [A] SPORTIVA WINGS FOUNDATION
o | ITA838/JPR/2026 | 2026-27 | [A] SPORTIVA WINGS FOUNDATION J

10| ITA832/JPR/2026 | 2017-18 | [A] M/S SHIMMER GEMS PVT. LTD. 1
11| ITA833/IPR/2026 | 2017-18 | [A] SUNDEEP KHANDELWAL ‘
12| ITA846/JPR/2026 | 202526  [A] SUDAMA SEVA SANSTHAN
13| ITA848/JPR/2026 | 2025-26 | [A] SUDAMA SEVA SANSTHAN
14| ITA851/JPR/2026 | 2017-18 |[A] SHARMA STEEL ROLLING MILL
15| ITA852/JPR/2026 | 2025-26 | [A] PORWAL YUVAK SANG KOTA
16| ITABG60/JPR/2026 | 2026-27 | [A] SHAMSAN VIKAS SAMITI s e Ty
i 17| [TA876/JPR/2026 | 2019-20  [A] NARENDRA KUMAR SHARMA |
18| SA18/PR/2026 | 202223 |[A] AAVAS FINANCIERS LIMITED ] |
19| SA19/IPR/2026 | 202021 |[A] SHRI MANOJ ASWANI _ |
LA : 7“_ N ) B -Earlv Héaring A;;plication” - - i s
| Srl Appeal Number ‘Assmt. Year Assessee Bench | gemai

1 | ITA [1751] JPR 2025\ 2025-26 [A] JIO OR JEENE DO FOUNDATION B |
| 2 [ ITA | 891 ! JIE'R .2026 2022-23 |[A] SHRI AADI SRISTHI MANGLAM SAMITI KARAULI A i
3 ITA 894 JPR 2026 2027-28 [A] SHRIAADI SRISTHI MANGLAM SAMITL, KARAULL | A |

PART HEARD MATTERS,
FOR 18-AUGUST-2026 (TUESDAY)
BEFORE SMT. ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND SHRI TR SENTHIL KUMAR, JUDICIAL MEMBER

| _ g ~ PART HEARD MATTERS . . . g =
_ VS”rIﬂi Appeal Number | Assmt. Year Assessee B | Bench | Remads

1 | ITA 1205 JPR 2025 2022-23 [A] SMT. MADHU DEVI JHIRIWAL B

\7—0 Jl-Assistant Registrar
14-Aug-2026



INCOME TAX APPELLATE TRIBUNAL, JAIPUR

CAUSE LIST OF B BENCH FOR 19-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND HON'BLE KULDIP SINGH, JUDICIAL MEMBER

IN COURT ROOM 2

MODE HYBRID/PHYSICAL (CISCO-WEBEX MEETING NUMBER 26410021382 AND PASSWORD 3692 |

Appeal Number Assmt, Year I Assessee Name

Counsel

ITA

1912/IPR/2025 2012-13 [A] M/S SMS AAMW TOLLWAYS PVT. LTD

| SHRI HARSHIT AGARWAL,

SH. TARUN MITTAL, C.A AND

CA

ITA
1914/IPR/2025 | <
|ITA 135/JPR/2026| 2013-14| [A] RATAN DEVI 2
[TA 863/JPR/2026 2012-13  [A] ROOP NARAYAN CHOUDHARY
ITA 864/JPR/2026|2026-27 |
ITA 865/JPR/2026|2026-27

12013-14/ [A] M/S SMS AAMW TOLLWAYS PVT. LTD
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SH. TARUN MITTAL, C.A AND
SHR1T HARSHIT AGARWAL,
CA

Sh. Nikhilesh Katana, CA

ITA 866/JPR/2026| N.A | [A

ITA 868/JPR/2026| N.A

ITA 869/IPR/2026|2025-26| [A] SANTHUSTA FOUNDATION

ITA 885/JPR/2026(2020-21 | [A] SHWETA SHARMA

ITA 886/IPR/2026|2026-27 A] NEW BRIGHT FUTURE EDUCATION SOCIETY

[
[
ITA 875/IPR/2026/2020-21 | [A] SAURABH THAKUR
[
[
(A

ITA 888/IPR/2026 | 2026-27 |

] URMILA DEVI MAHGAYA PROPKARI TRUST

F?""/l; sistant Reqistra

@ 14-Aug-2026



" INCOME TAX APPELLATE TRIBUNAL, JAIPUR

CAUSE LIST OF B BENCH FOR 20-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER

MODE HYBRID/PHYSICAL (CISCO-WEBEX MEETING NUMBER 26410021382 AND PASSWORD 3692

AND HON'BLE KULDIP SINGH, JUDICIAL MEMBER

IN COURT ROOM 2

Appeal Number

Assmt. Year Assessee Name

Counsel

ITA 482/IPR/2023
ITA 738/JPR/2024
ITA 580/IPR/2025

ITA 481/JPR/2023 |

2014-15 | [D] VIVEK LODHA
2015-16 | [D] VIVEK LODHA
2014-15 | [D] SHIKHA JAIN

2016-17 | [A] UMA DEVI GUPTA

Sh. Rohan Soqam CA

Sh. Rohan Sogani, CA

Sh. Rohan Sogani, CA

Mone

ITA 735/1PR/2025 |

2017- |
2018 | [A] SURESH KHANDELWAL

Sh. Rohan Sogani, CA

ITA 750/IPR/2025

2017-

2015 | A SURESH KHANDELWAL

Sh. Rohan Sogani, CA

ITA 1033/IPR/2025

2014-15 | [D] ARUNA GATTANI

Sh. Rajeev Sogani, CA

og[\;‘ﬁo\‘m SRS O I

ITA 183/IPR/2026

2016- 17 ' [D] RAJ KUMAR AGARWAL

Sh. Rohan Sogam, CA
(through VC)

il Ve

0

ITA 184/IPR/2026
ITA 197/1PR/2026

2014-1 15  [D] RAJ KUMAR AGARWAL
2012-13 | [A] A] VIPUL GUPTA HUF

Sh. Rohan Sogani, CA
(through vC)

Mone

|
1
i

13]

ITA 288/IPR/2026
ITA 893/JPR/2026

2011-
2012

NA

' [A] PADAM CHAND DHADDA HUF

A1 SHRI PRAHALAD GUPTA SMRATI WELFARE SOCIETY|

Sh.Siddharth Ranka,
Advocate

ITA 897/IPR/2026
ITA 901/JPR/2026

2019-20 | (A] SUNITA GUPTA

| 14
| 15
16

| 17

ITA 903/IPR/2026

| ITA 910/JPR/2026

ITA 909/IPR/2026

[A]
[A] _
NA | [A] PRITAM KHANNA HEALTH & EDUCATION TRUST
NA | [A] PRITAM KHANNA HEALTH & EDUCATION TRUST
2016-17 | [A] VINIT YADAV

[

2026-27 | Al TIRUPATI COLLEGE OF TECHNICAL EDUCATION

|SOCIETY

i_

118 |

ITA 912/IPR/2026

ITA 913/JPR/2026

ITA 921/IPR/2026 |

A] TIRUPATI COLLEGE OF TECHNICAL EDUCATION
SOCIETY

2026-27 ‘

A] TIRUPATI COLLEGE OF TECHNICAL EDUCATION

2026-27 SOCIEI'Y R

©2026-

5027 [A] UGANTA FOUNDATION

ITA 928/IPR/2026

| 2027-28 |

(Tax Year [A] SHRIRAM ASHAPURAN CHARITABLE TRUST
2026-27)|

SA 3/1PR/2026

2008-09 | [A] NOBLE EDUCATIONAL SOCIETY

None |

@

A5 FHAH.'
14-Aug-2078
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INCOME TAX APPELLATE TRIBUNALr JAIPUR

CAUSE LIST OF SMC BENCH FOR 17-AUGUST-2026 (MONDAY)

BEFORE HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND HON'BLE KULDIP SINGH, JUDICIAL MEMBER

E IN COURT ROOM 2

MODE HYBRID/PHYSICAL (CISCO-WEBEX MEETING NUMBER 26410021382 AND PASSWORD 3692

; —
| sr | Appeal Number ‘ Assmt. Year | Assessee Name
| | |

| Counsel

ITA AY

B ! 1546/IPR/2025 2020-21

2 ITA 442/JPR/2014 2008- 09 [A] VIKAR AHMED (RECALL MAT!'ER)

'[A] ANIL KUMAR

| Sh. Varnit jain, CA |
and Sh. Lokesh
Khirnani, CA
Mrs Suhani MCharWdI
CA

3 ITA 230/IPR/20252011- 12 [A] VIMAL KUMAR JAIN

None

4 iITA 569/JPR/2025 2013-14 [A] PRAKASH CHAND LALWANI
5 ITA 762/JPR/2025 2008- 09 [A] MOHINUDDIN QURESHI

None

Sh. Deepak Sharma, ‘
CA (through VC)

6 ITA 821/JPR/2025 2012- 13 [A] LAXMI NARAYAN YADAV

None

7 ITA 916/IPR/2025 2008- 09| [A] MAHENDRA HALDIYA (HUF_)

Staff of Ld.AR

8 ITA 920/3PR/2025 2017 18 [A] DEVANG MAHESHWARI

9 ITA381/JPR/2026 2019 [D} MAYANKKHIANDELWAL
10 CO9/JPR/2026 2019 [A] MAYANK KHANDELWAL

Sh. Ravi Ehou(ihdr\,t,
| Office Assistant of AR

11 ITA 48/IPR/2026 2018-19 |\52]ng0ij SINDHI PANCHAYAT KANWAR

None/Adj. Application |

12 ITA179/3PR/2026 2010-11} [A] RAJEEV KUMAR SHARMA

13 ITA182/IPR/2026 2010-11; [A] RAJEEV KUMAR SHARMA

Sh.Mahendra

Gargieya, Advacate |
(Through V.C.)
Sh.Mahendra

| Gargieya, Advocate

| (Through V.C.)

14 ITA 359/IPR/2026 2011- 12’{A] ISHWAR LAL TEKWANI
|15 ITA 370/IPR/2026 2023-24 [A] AAKASH BUILDESTATE PRIVATE LIMITED

16 ITA 371/IPR/2026 2022- 23 [A] AAKASH BUILDESTATE PRIVATE LIMITED

17 ITA 380/JPR/2026 2020-21 [A] SAPANA TULSYANI

|
o=

Fa? Assistant Registrar

2~ 14-Aug-2026




INCOME TAX APPELLATE TRIBUNAL, JAIPUR

CAUSE LIST OF SMC BENCH FOR 18-AUGUST-2026 (TUESDAY)

BEFORE HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER

AND HON'BLE KULDIP SINGH, JUDICIAL MEMBER

MODE HYBRID/PHYSICAL (CISCO -WEBEX MEETING NUMBER 26410021382 AND PASSWORD 3692

‘ Srl

‘ =
| 1 ‘ITA 1106/JPR/2024 2009 10

Appeal Number

L :
| Assmt. Year |

IN COURT ROOM 2

Assessee Name

[A] NARESH CHAND AGARWAL

|
Counsel ‘
—— ——]
Sh.Rohan Sogani, |
CA(through V.C.) |

2 ITA776/JPR/2025 2018-19

[A] SACHIN SAWHNEY

Sh. Vinay Goyal, CA |
and Sh. Anirudda |
Krishna, CA \

| 3 | ITA 844/IPR/2025 2021-22

[A] REKHA AGARWAL

None

' 4 'ITA994/IPR/2025 2018-19

5 [ITA 11032/IPR/2025 2013-14
6 ITA 1049/JPR/20252011-12

'[A] MOHAMMED JAVED BHATI

| R

[A] RAKESH KUMAR AGARWAL

[A] DEEPAK SHARMA

—

Sh.Manish Dharnikar, |
CA

Sh. Rohan Sogani, CA

Sh.Rohan Sogani, |
CA(through V.C.) |

| 7 1ITA 1297/3PR/2025 2013-14

[A] SH. MANISH BHATIA

Sh.p.C.Parwal, CA |

8 \ITA 1399/JPR/2025 2022-23

' K ITA 1400/JPR/2025‘2021 =22

[A] ANIL KUMAR AGARWAL

[A] ANIL KUMAR AGARWAL

Sh.Shrawan Kr.Gupta,|
Advocate |

~|sh.Shrawan Kr.Gupta,

Advocate

10 \ITA 1620/IPR/2025 2022-23

[A] ARAVALI DREAMWORLD LLP

SH. SHARWAN |
KUMAR GUPTA ADV.

11 |ITA 1684/JPR/2025 2018-19|

[A] GURIEET KAUR DHANJAL

Sh.Shrawan Kr.Gupta,|
Adv.

12 ' ITA 307/JPR/2026 2013- 14‘

2018-

1
13 | ITA 329/1JPR/2026 2019

[A] TANUJA
[A] OMVEER SINGH

Sh.Ashok Kanodia, (A
i \
None |

|14 | ITA 355/IJPR/2026 | !2015-16‘

[A] RAJASTHAN HORTICULTURE AND
NURSURY SOCIETY

1 15J ITA 437/JPR12026 2017 18

[A] ASHOK KUMAR JAIN

m Assistant Registrar

14-Aug-2026
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INCOME TAX APPELLATE TRIBUNAL, JAIPUR

CAUSE LIST OF SMC BEN

BEFORE HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND HON'BLE KULDIP SINGH, JUDICIAL MEMBER

“"H FOR 19-AUGUST-2026 (WEDNESDAY)

IN COURT ROOM 2

MODE HYBRID/PHYSICAL (CISCO-WEBEX MEETING NUMBER 26410021382 AND PASSWORD 3692

| Srl Appeal Number | Assmt. Year |

1 co 3/JPR/2026 |2020 21LIA] GAURAV KARNAWAT HUF

2 ITA 36/JPR/2023 2017-18

Assessee Name

[A] SUBHASH CHAND SAINI

Counsel |
4

, Sh.Pawan Kr.Garg, ‘

CA |

3 ITA1569/3PR/20252020-21

[A] NITIN SARUPARIA

Sh. Ashok Gupta, ‘
Adv., Sh. Shravan |
Gupta, Adv. and Sh. |
| S.L. Jain, Adv. |

4 |ITA 1598/IPR/2025 2023-24

5 ITA 1619/IJPR/2025 2021-22

[A] NITIN SARUPARIA

[A] NITIN SARUPARIA

| sh. Ashok Gupta, |
Adv., Sh. Shravan |
Gupta, Adv, and Sh.
S.L. Jain, Adv. |
Sh. Ashok Gupta,
Adv., Sh. Shravan
Gupta, Adv. and Sh. |
S.L. Jain, Adv. |

' 6 ITA 1664/IPR/2025 2022-23

[A] NITIN SARUPARIA

Sh. Ashok Gupta,
Adv., Sh. Shravan
Gupta, Adv. and Sh.
S.L. Jain, Adv

7 ITA1671/IPR/2025 2026-

2021

[A]JINENDRA MEENA

Mr.Ankit Totuka,CA

8 ITA 1906/IPR/20252015-16

9 :ITA 315/IJPR/2026 ;2024 25|
10 ITA 382/IPR/2026 2022-23

11 ITA 388/3JPR/2026 2020-21
12 ITA 390/JPR/2026 2024-25

. ' 2010-
13| ITA391/IPR/2026 | "

[D] SONU GUPTA
[D] BANWARI LAL BIDAWATKA
[A] SCRAP TRADING COMPANY

[A] PRIYA SHARMA
[D] MADHU AGARWAL

[A] RAMESH KUMAR JAIN

‘ None/Ad]j.Application

None

14 ITA 399/IPR/2026 2024-25

[D] RAJSHREE KOTHARI

' 115 | ITA 400/3PR/2026 2019-20

[D] BHARAT SINGH RATHROE

16 ITA401/IPR/2026 2019-20

[A] JAYANT KUMAR AGARWAL

|17 \ ITA 408/JPR/2026 2020-21

[D] GAURAV KARNAWAT HUF

18 ITA 414/IPR/2026 2019 20

[A] ASHOK KUMAR KHANDELWAL

19 | ITA415/IPR/2026 \2020 -2l

[A] ASHOK KUMAR KHANDELWAL

20 | ITA 679/IPR/2026 2019-20
21 MA18/JPR/2025 2018-19

[A] BHANWAR LAL SHARMA
[A] M.S. MODI AND SONS

Mrs. Toshita - fjf‘hce |

Assistant of Ld. AR i

Sh.Tarun Mittal, CA

fo

=

fMSS{Sf&ﬂf Registrar

% _ 14-Aug-2026
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INCOME TAX APPELLATE TRIBUNAL, JAIPUR

CAUSE LIST OF SMC BENCH FOR 20-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND HON'BLE KULDIP SINGH, JUDICIAL MEMBER

IN COURT ROOM 2

MODE HYBRID/PHYSICAL (CISCO-WEBEX MEETING NUMBER 26410021382 AND PASSWORD 3692

Assmt. Year

2022-23 [A

Appeal Number

ITA 1079/IPR/2025 :

Assessee Name

Counsel

[A] GAJENDRA SINGH B e

ITA 1193/JPR/2025 2012- 13|

[A] SHAILENDRAKUMAR GUPTA AND BROS

None/Ad).Application
Sh. Rajeev Sogani, CA |

ITA 1358/JPR/2025 2017-18

[A] BHUPENDRA SINGH RATHORE

Sh Rohan Sogani, CA

ITA 1563/JPR/2025 2010-11

[A] KUNARA DEVI

’-'xh Ashok Kdrmmd CA |

|5

ITA 1610/JPR/2025 2019-20

[A] SWAPNIL SINGH TOMAR

None

6

ITA 1670/JPR/2025 2006- 07'

[A] PREM KUMARI MEENA

Sh. Deepak
Sharma Advoadtc(Throuqh
Wic |

2023-
2024

I
ITA 19/JPR/2026 |

i :
ITA 78/JPR/2026 2013-14
s = ik

[A] MILLAT CHARITABLE TRUST
[A] ANIL KUMAR GARG HUF

Sh. P.M. Chopra, CA |
(through VC) |

None/Adj.Application

7
| 8
9

ITA 210/IJPR/2026 2014-15

[A] JITENDRA SINGH SHEKHAWAT

Sh.Rahul Pandya,
Advocate

lO

ITA 228/IJPR/2026 2020-21

[A] MOHAN SINGH RAJAWAT

i

ITA 420/IPR/2026 2019-20

[D] PRAMOD KUMAR JAIN

112|
]
13|

|
14|

2015-
ITA422/IPR/2026 %0 "

ITA 427/IPR/2026 2017-18
ITA 432/JPR/2026 2019-20

[A] MOTI SINGH SHEKHAWAT

[A] MYTEX POLYMERS INDIA PRIVATE
LIMITED

[A] RAM BABU GUPTA

:715

|16

ITA 434/3PR/2026 -2013j14

[A] MAHENDRA KUMAR VASWANI

2020-

ITA 456/JPR/202?7-‘ 2021

[A] SUBIR KARMAKAR

17]

ITA 464/JPR/2026 2019-20

[A] SURESH KUMAR SHARMA

18]

ITA 467 /IPR/2026 =2()21 -22

[A] NORTH INDIA BIBLE INSTITUTE

[19]

ITA 468/IPR/2026 |2019-20

[A] NORTH INDIA BIBLE INSTITUTE

ITA 670/IPR/2026 |2018-19| [A] REETA BHARGAVA _

Rajeev sogani, CA

S

| Sh.

Fﬁ ﬁjlssrstanr Regrstrar

- 14-Aug-2026



INCOME TAX APPELLATE TRIBUNAL, JAIPUR

CAUSE LIST OF SMC BENCH FOR 21-AUGUST-2026 (FRIDAY)

BEFORE HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER
‘ AND HON'BLE KULDIP SINGH, JUDICIAL MEMBER

IN COURT ROOM 2 !

MODE HYBRID/PHYSICAL (CISCO-WEBEX MEETING NUMBER 26410021382 AND PASSWORD 3692

Sri Appeal Number Assmt. Year ‘V Assessee Name ‘ Counsel

'T“wﬁ&ﬁﬁb?s120;9-,11M_D_1__S_ARLe,Bﬂ_AB_nyA I e
2 MA72/IPR/2025 2008-09 [A] RAM JI LAL MEENA ‘ |
Faﬂssistant Registrar

14-Aug-2026

)
2



